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(a) w hether G overnm ent's attention has 

been drawn to a  new sitem  appearing in the  

Jansatta  dated 3 February, 1989  about the  

forced conversion of youngm en into eunuchs;

(b) if so, the  reaction of G overnm ent 

thereto; and

(c) the action taken by G overnm ent in 

this regard?

T H E  M IN IS T E R  O F  H O M E  A F FA IR S  ( 

S. B U TA  S IN G H ): (a) G overnm ent have 

seen the Pi ess Report.

(b) and (c). 'Public O rder’ and ‘Police’ 

are State subjects. Investigation of cases  

referred to concern S tate G overnm ents/ 

Union Territory Administrations. However, 

no report regarding forced conversions re

ferred to in the new spaper has com e to 

notice in recent times.

[ E n g l i s h ]

F en c in g  on  In d o -P a k  B o rd er

*87. S H R I A M A R S IN H  RA TH A W A : 

DR. A. K. PATEL:

Will the Minister of H O M E  A F FA IR S  be 

pleased to state:

(a) the details of the work done and 

expenditure incurred so faron  fencing on the 

Indo-Pak border to check the smuggling of 

arms, narcotics and terrorists movement; 

and

(b) whether there is any proposal to 

Drovide fencing on the whole of Indo-Pak  

border; if not, the reasons therefor?

T H E  M IN IS T E R  O F  H O M E  A FFA IR S  

(S. B UTA S IN G H ): (a) According to C P W D , 

which is executing the work of fencing, a  

stretch of 118 Kms out of 120 Kms in the  

Punjab Sector and 5 1 .5  Kms out of 5 8 .8  Kms

selected in the  R ajasthan Sector has been  

com pleted upto July 1 0 ,1 9 8 9 . An expendi

ture of Rs. 2451 lakhs has been  incurred in 

this regard upto June 3 0 ,1 9 8 9 .

(b) It is not considered feasib le to put up  

a  fence along the entire Indo-Park border.

M e e tin g  o f  N a tio n a l In te g ra tio n  C o u n c il

*88 . S H R I IN D R A J IT  G U P T A : Will the  

Minister of H O M E  A F F A IR S  be p leased to 

state:

(a) w hether G overnm ent w ere  consid

ering to convence a  m eeting of the National 

Integration Councilto  discuss the com m unal 

situation in the country; and

(b) if so, the details thereof and the  

reasons for delay in convening the m eeting?

TH E  M IN IS T E R  O F  H O M E  A F FA IR S  

(S. B U TA  S IN G H ): (a) and (b). It is proposed  

to hold the National Integration Council 

M eeting very shortly. The exact date will be  

intimated as soon as fixed.

In v es tig a tio n  in to  B o fo rs  G u n  D eal

*89. S H R I T H A M P A N  TH O M A S : 

S H R I C. JA N G A  R E D D Y :

Will the Minister of D E F E N C E  be  

pleased to state:

(a) at what stage the investigation into 

Bofors Gun deal stands at present; and

(b) if the investigation is .om ple te , find

ings of the enquiry and the follow-up action 

taken in this regard so far?

T H E  M IN IS T E R  O F  D E F E N C E  (S H R I 
K. C . PA N T): (a) The investigations are still 

in progress.

(b) Does not arise.


